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MJNISTRY OF SMALL SCALE INDUSTRIES 
NOfiFJCATION 

New Delhi, the 27th September, 2006 

S.O. 1622(E).-In exercise of the powers conferred 
by sub· section (2) of Section 7 of the Micro, Small and 
Mediupt Enterprises Development Act, 2006 (27 of2006), 

• the c9ntral Government hereby constitutes an Advisory 
: Comnjittee, for a period of two years from the date of 
: public~tion of this notification, consisting of the following 
, memb~rs, namely:-

(1) Secretary to the Government of 
india, Ministry of Small Scale 
Industries and Ministry of 
(lgro and Rural Industries. 

(2) Secretary to the Government of 
India, Ministry of Commerce and 
industry, Department of Commerce 
(or, his nominee, not below the rank 
pf Joint Secretary). 

(3) ~eeretary to the Government of 
India, Ministry of Food Processing 
Industries (or, his nominee, not 
below the rank of Joint Secretary). 

(4) Secretary to the Government of 
India, Ministry ofU!bour and 
Employment (or, his nominee, not 
below the rank of Joint Secretary). 

(5) Secretary to the Government of 
India, Ministry of Finance, 
Pepartrnent of Revenue (or, his 
nominee, not below the rank of 
Joint Secretary). 

Chairperson, 
ex officio 

Member, 
ex officio 

Member, 
ex officio 

Member, 
ex officio 

Member, 
ex officio 

(6) Adviser (Village and Sm~ll Member, 
Enterprises), PlanningCommission. ex officio . 

(7) Principal Secretary or the Secretary Member, 
to the Government of Andhra . ·ex offiCio · 
Pradesh, dealing with S'*"ll Sqile 
Industries 9r, as the cas¢ may be, 
micro, small and medirul enterprises. 

(8) Principal Secretary or thb Secretary Member, 
'to the Government of Msam, ex officio 
dealing with Small Seal~ Industries 
or, as the case may be, 'iicro, Small 
and Medium Enterprises. 

(9) Principal Secretary or the Secretary Member, 
to the Government of Uttar Pradesh, ex officio 
dealing with Small Scale Industries or, 
as the case may be, Micro, Small and 
Medium Enterprises. 

(I 0) President, 
Tamilnadu Association of Cottage 
and Tiny Entrepreneurs,• No.5, 
Church Road, T.M.P. Nagar, Padi, 
Ambattur, Chennai-600 050 . 

(II) President, 
Federation of!ndian Mifro, 
Small and Medium Ente(prises, 
B-4/161, SafdarjungEnclave, 
New Delhi-110029. 

(12) President, 
Confederation of Indian Industries 
23, Institutional Area, Lpdhi Road, 
New Delhi-11 0 003. 

Member, 
ex officio 

Member, 
ex officio 

Member, 
ex officio 

(13) Additional Secretary to Government Member-
of India and Developm~nt Secretary 
Commissioner (Small Sqtle 
Industries), Ministry of Small 
Scale Industries. 

2 The Advisory Co!llll11ittee shall ordinarily meet at 
least once in every three montl)s. The Committee rriay also, 
at its discretion, invite other persons representing Micro, 
Small and Medium Enterprises, the Central or State 
Government Ministries or Departments as well as experts 
in the area of Micro, Small anti Medium Enterprises to its 
meetings to enable the Committee to discharge its statutory 
functions. 
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